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TV f td l t t ie i  to tribal areas

3855; SHRI P, KOLANDAIVELU :

SHRI PRATAP BHANU 
SHARMA :

Witt Ibe Minister of INFORMATION 
AND BRQADCASTING b€ pleated to 
sitta  :

(a) whether TV faciiities have been 
eiteoded to ail the tribal areas; tod

(h) if not, tbe time by which it will be 
doDe ?

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI A. K. 
P A N JA ): (a) No, Sir.

(b) TV Service is at preseat available
10 ths wbolf or parts of 96 tribal districts 
of the country. Oo impenienfaMon of 
lohemes included io the Seveotb Plan of 
Doordarsban, ail tbe tribal districti of tbe 
ctUQtry are expected to be covered by TV 
aervice, wholly or partially.

Setting op of TV relay centre at Nalgoadj

3856. SHRI M. RAGHUMA REDDY: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleaded to 
state :

(a) whether there is any proposal for 
Sitting up of a T.V. relay centre at 
Nalgoodi in Aodbra Pradesb;

(b) if so. when it is likely to be set up 
asd  Ik}w much area witl be covered by it; 
Aid

(c) if not, tbe reasons therefor 7

I THE MINISTER OF STATE OF 
THE |M IN IS T R Y  O F IN F O R M A T IO N  
AND BROADCASTING (SHRI A. K. 
P A N JA ): (a) No. Sir.

(b) D o ti  not arise

(c) Laffe parti of Nalgonda cTiitrkti 
Aie within the service area of high power 
(10 KW) T.V. traQunltters at Hyderabad

and Vijaywada. Extension of TV service 
to the remaioiog uncovered pans of the 
country can be carried out only in a 
phased manner depending upon future 
availability of retources for this purpoae.

Allocatioa for improreoieat of roaditlofi 
of farmers ia Karaataka

3857. DR. V. VENKATESH : Will 
tbe Minister of AGRICULTURE be 
pleased to state :

(a) whfther Union Governmeot ha^e 
provided any Scbeme-wiac amount to

and 1V86-JJ7 to improve (be condition of 
farmers and labourers;

(b) if so. the details thereof; scheme- 
wise;

(c) whether the nmount provided ia 
adequate to meet the State’s requirements 
and if so, tbe details thereof; and

(d) tbe basis of its distribution during 
Ihc Seventh Five Year Pl«n 7

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. PRABHU) : (a) and (b) Union 
Government provide Plan assiftilDce lo the 
Sutes tn the form of btock grand & loans. 
Such auistance is, boMirevcr. not related 
to any head/sub head or individual pro* 
grammes. Funber, for implementation of 
certain schemes io the States und«r tbe 
Central and Centrally Sponsored Seclon, 
additional anisiance is provided. A list 
01 major beads of development, covering 
Central and Centrally Sponsored Scbemea. 
which are being Implemented in the State 
of Karnataka vis-a-vis tbe amount relea-
sed as Central assistance sgainst each 
bead development during 1985-16 and 
1986-87 In respect of the DepartmMt of 
Agriculture & Cooperation aod Depart- 
naent of Rural Development for improving 
the condittoiii of farmers and labourers ii 
given in tbe statement below.

(c) On the eve of every Aonual Plan;
detailed d^iconioQS are held with th i
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13. Rajiitbao

14. Sikkim

15. Tainil Nadu

(vii) Ferozepur

(VitI) Faridkot

(i*) Jullaodbar

(i) Aiwar

(ii) Bharatpur

(iii) Bhilwara

(iv) Bundi

(V) Cbiltor

(Vi) Dholpur

Gangaoagar
(viii) Jaipur (iocluding D am u)

(H) Jalore

(*) Jbalawar

(xi) Jodhpur

m Kora

(liii) Neiaor

(liv) Pati

(XV) Sa»ai Madbopur

(wvi) Took

(i) Eottre State at 1 dutrict

(0 Chengalpat^u

(ii) South Arcot

i 'm North Arcot

(iv) Dharmapuri

(V) Coimbatore

(Vi) Periyar

(Wf) Tiruebirapalli

A m Salem
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(•)  wbethrr  tbe  Doibt  Oevelopmmt 
Autbority  hai  lubmittcd  a  ocw  bousing 

tctieme lo alMw pfivaie  buiider̂  to  U«vc!op 

tk tt  aod  coQiirucc  dweiLog  uoiis  if  to, 
tbe  broad  featuret of ibii  fcheiBe;

(b)  wbelher  Government  have  appro-

ved  it  if to,  tbe  improvemcots  if  any;

(c)  Ibe  prccia'iom   taken  to  ebeck- 
ticafitioo  of  coftt,  profiieertog  aod 

malpfaciiccs  tike  u«e  of  vub-ttaBdard 
maierlal  by  tbêc  buHdert;

(d)  whether  ibis  scbcme  envisages 

building  of  bt>uta>  far b:gticr income, 

muldlo  ioĉ me and  lower  lacoio  groupf 

only  or  for  weaker  tccttocu  aod

(€)  Ibe  tinaacing 
icIiciDe  ?

pattern  of  liuk

THE  MIMSTL'R  OH ST \ T t   IN  THE 

MINISTRY  OF  C’RUAN  DEVELOP-
MENT  (SHRI  DALBIR  SINGH):  i«) to 

<e) A  propaul to âkkuIc private bu  iJcn 
to  the cuatiriK:t!on of hou»jog auivity il 

Dtlbj  li  uoui.r  coasiderition  of  the 
Government.

evoke  botb  app«eeifltioa  aod  criticism 

d e p e n d in g   OD  tb e  r e la t iv e   ta ste   o f   t h e 

viewers.

Clo»«re of  teeds  praceafciag p lao ti

mi,  SHRI  BALASaHEB  vikhb
F A flL   :  Will tte  Mioister  of  AGRI* 

CULTURE  be  pleased  (o  state  ;

(a)  wbelher  it is a  faci  that  World- 

Biiok-fuoded  piûrauioie  ot  ueveloping 

better  icedi  bd&  tareti  oniy  moderately;

(b)  if 10.  tbe  ieaM>iu  thereof:

(c)  whetber  it  ik  also  a  fact  that  some 

public  sector  seed  procestiog  p ’ants  are 

heading  toî ards  ctoturc;  aod

(d)  if lo.  the  rcaiooa  thereof  aod  the 

$icp»  taken  to  revive  these  uoiis  ?

THE  MINISTER  OF  STATE  IN THE 
DlirARTMENT  OF  FERTILIZERS  IN 

THE  MINISTRY  OF  AGRICULTURE 

(SHRI  R.  PRABHU)  :  (aj  No,  Sir.

Swicy uf fiêcrt* retpoetr tu prôraaaics

t e k r a f t l   l>]r  0 « o r d a t f t ‘« B

3866.  SHRI  R A V   DHA N  :  Will  the

Minliler  of  INFORMA 1 ION  AND 

BROAIX  ASMNCt  be  picâed  to  Mate  :

(a)  whether  Doofildr̂han  has  made 
any  turvey  o  ibe  viewers*  rctponsc  to 

(be  vari >ut  regular  pro||r4>Tt'ne$,  such  as 
Hlodi  Filrni,  televtu  it  M̂rdrat. Calcutta, 
Bombay  aod  Delhi,  and

(b)  if so,  tbe  detaiU  thereof?

THE  MINTS FER  OF  STXTE  OF 
THE  MINISTRY  OF  INFORMATION 

AND  BROADCASnNG  (SHRI  A.  K. 

PANIA) : (a) Yci, Sir. Vicwen, reiclions 
•re  cootiantly  monftored  by  Director. 

Audieoce  Reteirch  thruygh  weekly  feed 
back  from  AuJien«c  Reicarch Units 

located  at  dtffereot  Kendras.

(b)  Doordttfaha«  tclecatt  îograiRmci
lo QUm to tlM mtl(9  ol  various  tectiona

of viewtn.  Tbe  progiiafliet.  therefore.

(h)  Does  not  aiite.

(c)  and (d) Seed  Proctsiing  Planti  ar

k»cafeil  around  ieed  producticn  areas. 

Any  vht̂  in  the  production  areas  due  to 
var»cty  of  rea«oni  such  as  incidence  of 
pes(s/di:̂ea<et  or  other  cconemic  factora 
can necessitate the  shifting  of  locations  of 

the  processing  plants.  However,  processing 

plants  of the  Central  agencies  like  NSC/ 
SFCT  arc  not  being  shifted  at  present.

Manufacture of cffuipment by S ̂IL eadeff 

licence  from  NKK,  Japan

3K68.  S H R I   B AL A SA HE B   V I K H E  

PAT IL  :  Wiil the  Minister of  STEEL

and MINES be pteased to state  :

(a)  whetber  the  Steel  Aulhority  of 

India  Limited  bave  got  licences  from 

NKK,  a  Jipincse  company,  for  the
manufacture  of  equipment  and  sys'eni 

deugns developed  by  tbat  compaay io  the 

areas  of  blast  furnace,  caat  house  sleg 

graoulatios  aod cootiouous aDQealiog;  ta d
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the  Eaitern  Regioo  aod  tbe  other Id the 
Wettaro  Regioo  are  belog  proposed 

during  tbe  Seventh  Plan  period.  In 
addition,  farmers  are  being  imparted train-
ing  through  89  Krithi  Vigyan  Kendrai 
and  18  Agricultural  Univeraities  under 

tbe  auipiciet  of Indian  Couocil  of  Agri> 
cultural  Research.  The  teiting  of  farm 

implements  for  research  and  development 

purposcf  is  being  undertaken  by  tbe
I.C.A.R.  at  tbe  Central  Initltute  of 

Agricultural  Engineering,  Bhopal  and  at 
the  Atl  India  Coordinated  Research

Projects 00  Farm  Implemeoli  and 
Macbioca.

Tbe  number  of trainees  trained  State- 
wise  during  tbe  last  three  years  at  the 

Farm  Machinery  Training  &  Testing 

Institutes  at  Budoi,  Htssar  and  Garladl- 
one  is  giveo  in  the Statement  below.  The 
Krisbi  Vigyan  Kendraa  have  trained  12S18 

persons  in  agricultural  enginetrtog,  prim-

arily  relating  to  all  aspects  of  implemcoti 
during  82-85. ’

Stateaseat

State-wise  tralneei  trained  at  tbe  Central  Institutes  at  Budni,  Hissar  aod  Garladinne

from  1984-85  lo  1986-87.

St.

No.

State/UT’s 1984-85 1985-S6 1986-87

1 2 3 4 S

1 Andhra  Pradesh 85 115 86

2. Arunachal  Pradesh 1

3. Assam 5 8 9

4. Bihar 24 31 21

5, Guijaxat 42 32 10

6. Haryana 328 365 261

7. Himachal  Pradesh 4 5 18

8. Jammu  & Kaihmir 8 7 8

9. Karnataka 1 12 26

10. Kerala 35 31 11

11. Madhya  Pradesh 295 347 355

,12. Maharashtra 102 76 88

13. Manipur 2

14. Meghalaya 4 — —

15. Mixoram 5 2 —

16. 'Naialaod 1 1 1
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